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Karnataka State Pollution Control Board 
"adOrd s', 1 Ood sde bsartb, so. 49, des F Ae, iornsodo- 560 001, sr i3 t, d3 

"Parisara Bhavan", 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India 

No. KSPCB/7/NGT-LEAJ2019/ 923 Date 25 JAN 2021 

To 
The Registrar, 
National Green Tribunal, 
Principal Bench 
Faridkot House, Copernicus Mark, 
New Delhi - 110 001. 

Respected Sir, 

Sub: Furnishing action taken report of Kudlu Chikka Kere Lake at Sy. No. 70 of Kudlu 

Village, Sarjapura Hobli, Anekal Taluk, Bengaluru Urban District Karnataka State 

in respect of Original Application No. 41/2019. 

As directed by the Hon'ble NGT, Principal Bench, New Delhi in OA No. 41/2019 the 

action taken report, in respect of Kudlu Chikka Kere Lake at Sy. No. 70 of Kudiu Village, 

Sarjapura Hobli, Anekal Taluk, Bengaluru Urban District, herewith attached for your kind 

perusal and with a request to place the same before the Hon'ble NGT, Principal Bench, 

New Delhi. 

Regards, 

Sincerely 

Sd/ 
Member Secretary, 
KSPCB, Bangalore. 

Enc: Letter addressed to BBMP and lake water quality analysis report. 
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Copy to: 

1. The RESO - Bengaluru South, for information and to follow up for compliance 
or 

NGT order. 

2.he RO - Sarjapura, for information and to follow up for compliance 
of NGT 

order. 

3. The Joint Commissioner BBMP, 
Bommanahalli zone, Bengaluru, for information 

& necessary action. 

4The Assistant Director ADLR, Anekal Taluk, Bengaluru, for information & and to 

comply with NGT order. 

.The Assistant Commissioner Kandhaya Bhavan, Bengaluru, for information & 

necessary action. 

6. Thashildhar, Anekal Taluk, Bengaluru, for information & necessary 
action. 

7. Legal Section for information and brought to the notice of concerned Advocate & 

Hon'NGT 

MembeSecretary 



ACtion taken report on Kudlu Chikka Kere Lake at Sy. No. 70 of Kudlu Village, 
Sarjapura Hobli, Anekal Taluk, Bengaluru Urban District Karnataka State in 

compliance to the directions issued by Hon'ble NGT in Original application No. 
41/2019. 

Ref: NGT Order dated 01.07.2020 in respect of OA No. 41/2019 

In accordance with the directions issued by National Green Tribunal, Principal 
Bench, New Delhi in respect of Kudlu Chikka Kere Lake located at Sy. No. 70 of Kudiu 

Village, Sarjapura Hobli, Anekal Taluk, Bengaluru Urban District Karnataka State and 
presently it comes under ward No. 191 of BBMP limits, it is respectfully submitted here 

that, the extent of the Kudlu Lake is 13Acres and 05 Guntas as per the information 

furnished by the BBMP 
1. It is respectfuliy submitted here that, previous action taken report has already 

been submitted by the Board to the Registrar, Hon'ble NGT vide No.6238

dated: 28.02.2020. 

2. Further Hon'ble NGT, Principal Bench, New Delhi had passed an orcer 

dated 01.07.2020 & have recommended to give suitable directions from the 

Board office to the Commissioner, BBMP to take action against írom their end 

for the illegal constructions taken in the buffer area of Kudlu Chikkere lakes 

as per the provisions of the relevant Acis & Rules 
3 In continuation, to the Hon'ble NGT order, it is respectfully submitted here 

that, the Board had addressed a letter to Commissioner of BBMP with an 

intimation to iake action on the illegal construction in the buffer zone of Kud!u 

Chikkere lake and to provide permanent barricade/barrier at all the entry 
points in to the lake to avoid sewage entry into the lake vide No. 4642 dated: 

21.01.2021. The copy of the letter addressed to the Commissioner of BBMP 

is herewith enclosed for kind reference 



4 Kudlu Chikkakere lake water samples have been collected on 04.02.2020 
and analyzed by Central Environmental Laboratory. The analysis report 

reveals that, the lake water is conforming to Class D standards(Class D -

Propagation of Wild life & Fisheries,). The analysis report is here with 

enclosed for kind reference.

he action taken report as on 25.01.2021 is humbly submitted for placing it before the 

Hon'ble NGT, Principal Bench, New Delhi for necessary action. 

MEMBER `ECRETARY
KARNATAKA STATE POLLUTON CONTROLL BOARD 
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Date: 21 JAN To 
The Commissioner, 
Bruhat Bangalore Mahanagara Palike, Hudson Circle, 

Bengaluru. 
Sir, 

Sub: Bypassing of sewage without treatment at Kudlu Chikkere Lake-Reg. Ref: 1. Hon'ble National Green Tribunal, Principal Bench, New Delhi pertaining to OA. No. 41/2019 dated: 11.12.2019. 
2. Inspection of the Kudlu Chikkakere Lake by the RO, Sarjapura on 09.06.2020 
3. RO, Sarjapura letter addressed to Joint Commissioner No.923 dated: 17.02.2020. 

<<O 

With reference to the above subject, it is to be informed that Hon'ble NGT has issued an Order in respect of OA No.41 of 2019 for removal of illegal construction/encroachments and preventing garbage and sewage entering into the Kudlu Chikkakere Lake. 

However, a letter was also addressed by the RO, Sarjapura to Joint Commissioner, BBMP, Bommanahalli Zone to take action on the illegal construction in the buffore zone of 
Kudlu Chikkakere Lake. Further, during previous inspection by R0, Sarjapura, on 
09.06.2020 it was informed to provide permanent barricade/barrier at all the entry points into 
the lake to avoid sewage entry into the lake. So for, we have not received any updates from 
your end on the same. 

Hence, once again you are informed to take immediate steps in complying with NGST 
order OA No.41 of 2019 and look into the issues personally. As per the records of the Board, BBMP has not taken consent of the Board for 500 KLD STP. You are also informed to 

apply and obtain consent for the same and requested to submit action taken report within 07 

days positively. 

The receipt of this letter may please be acknowledged. 
Yours faithfully, 

Sd/- 

Member Secretary. 

ASTIC RF 'FCOCERIËNDIY 
OIDICr 
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Copy to: 1. RSEO, Bengaluru South, KSPCB, for information and to persue the matter with 

R.O for compliance. 
2. Regional Officer, Sarjapura, KSPCB to inspect the area and pursue with the 

BBMP Joint Commissioner to take steps to remove illegal construction and also 

to submit the action taken report 
Office copy. 

Senior Environmental Officer. 
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NATAKA &1ATV POSUHNC1, 4i9H CENTRalENVHNMEN1ALAÍKtATLAY 
TC-5487 

AN ISEC 1U2S. 2017 4NAI, ACr EI LA 3S 

ANALYSES REPORT 
Kudlu Chikkekere Lake. 

Dste: 11.02-202 

AE TE LAKE 
Kudlu Village, Sarajapura Hobli. Anekal Tq, Bengaluru Urban 1Distriet 

'age 1of 

DATE OF OMMINCTMN OF TEST 

95-12-201 

**** 

sANPE LLECTED RY RO: Sarjapura 
AFE OFOLLECTION 4-02-2020 t7AE O COMPLETIN CIF TESTISi2-2029 

7E RECEIPT 05-002-2020 SAM'IE REPORT NOW.2894 
pRTCIARS Lake Water sample collected at North s1de 5AMPL.E NG W.894 

*** 

* 

Water Quatity Criteria 
Ressits testing/limit Test Method 

A 

a 

5-836-3 2t 2it SS SPurs Ii 2002 
9.3 

Carductivity@zs" C so $ scnIS 3025 iPt 14 2013 
C 2250 762 

Dissolved Oxygen 6.8 0.5 to 20 ngt 
11gL 

APtA io 
Binchemical Dxygen 18 2 to 3K mgL 

2 
Derasd( days 27 "C 

APHAIZ Edon 

4500 NHD} 20:7 
0.00S 1a 0 283 -- 

0.07 
m ree AmaIOna 2s N* 

4.0 
IS 11624-1985 

Sodi ATSUrption 

Raio APHA 23Eion 
(art 450B 3 207 2.0 BDL .t 20 10 mngl. 

mgi Bcrens 
Qualitativ* 

(L8 te1600 
MPNIT00 ni) 

APLA 2adte 
(Parn 922 A, B. C} 

963 o -75. 2017 500 5000 S40x10 &4PN 5 7Colim 

LNFERENCE Conforms to Ciass "}. Propagation of Wild Lite, Fisheries 

The ahove results pert2n only t ic simple tested. 

2.Tne rept shall not be rcproduced withoul ie wTitien appruvaB of FHead of the laboratory. 

-Tests are not under the scop of NABL Accreditation. 

Smpes i!l he stored for a period of 15 days trom the date of dispaBeh of report 

S. ecision Rule: "$tatement of coniormity appiies o:niy lo knalysis f resuis witich nects the 

siaidards stipulated by regulatory vuthorily 

. BIL. Selow Detecion Levei. Boron as B: U.t, 

Kdha 
rized Sign2tory (Biological 

(Radha M.N} 
A8sistant Spientitie 0fficer 

Authorized Signatory (Chemical) 
(Farhath Jabeen) 

Deputy Scientific Officer 

End Resort- 
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t 

TC-5487 AN 1SO'E I7025:2017 (NAH) ACCAEDTV,I 1AB 
I 1s09120407 RTIFE1AOUA1Y 

ANALYSIS REPOUT 
Kudlu Chikkekere Lake 
Kudu Village, Sarajapura lobii, Anckal Tq, Bengaluru Urhan District 

Date: 17-92-202 N.E TE tAKE 

DATL Of COMM.NCEAENT OF TEST -12-2019 

SAAPL.E COLLECTED BY 
RO: Sarjapura 

DATE OF COLLECTION. 

04-02-2020 DATE OF COMPLETION OF TEST:13-92-2020 DATE OF RECEIPT 
05-02-2020 

PARTCULARS 
SAMPLE REPORT NO:W-2893 Lake W ater sample collected at West side SAMPLE NO :W-2893 

raneiers Water uality Criteria 
Range of 

1esting/Limit 
of Detection 

Resuits 
Test Method 

6.5-95 6S-85 60.90 5-3 5 0-35 9.0 IS 025 (Past ii 202 

Conducti ity@25C 
IS 3025 (Pan 14) 20133 2250 779 

Disschved Oxygen gt, 
6.0 0. to 20 nmg' S 2023 (Part 38) 0 

3iDbenieat Oygen 
LPeniand i days 27 C gi APHA 23Edion 

Pa45000-G 2017 19 

.0005 to 0 283 

ng 
APHA(23 Eaitton 
(4S00 NH,DY 2017 

mg 12 0.06 
e 

26 40 iS1624-986 Ratio 
APtiA 23 Editren 

Part 4500B B) 207 
2.0 BDL D.1 to 10 mgL 7 Boron aS 

Qualitative 
(8 to1600 
MPN 100 ml) 

APtLA 23 ediuon 
{Pan 9221 A. B,C) 
-68 9.7S 2017 

1P 350x10 500 

INFERENCE Confons to Ciass "". Propagation of Wild Life, Fisheries 

it i, tte sbove r:si.iks pertain only to dia suple testei. 

2. The reprt shall not be reprodured wiinot tis Titen aprovat nf }iezd of the laboratory. 

Trsis ore not ufder the scope of NABL Acreditaion. 

4 lcs wii be stored for a period of15 days tn the date of dispatcl of report. 

S.ecisio Rui:Sutenicnt sf conkcnniy appiits 0ly to 3nalysis of nesuits which neets the 

tndards ipuiated by regulatory autiority 
,1DL:low iDetrction Lesei. Boron as B: u.i 

dha H 
Autkorized Signatory (Bielogical } 

(Radha M.N) 
ss12 eintilic: Officer 

Authorized Signatory (Chemiçal) 
(Farhath Jabeen) h 

Deputy Scientific Oicer 

- End Of Rerort 
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ANALYSIS REPOT 
Dete: 1792-2020 

Kudlu Chikkekere I.ake 
Kudlu Village, Sarajapura Hobli Anckal Tq, Bengaluru Urbaun District. 

.AAE O THE LARE 
Page I of 

DATE OF COMMENCEMENT OF IEST 

(05-12-2019 AMPLE COiLECTED BY RO: Sarjapura 
ATE OF COLLECTON, 04-02-2020 DATE OF COMPLETION OF TEST:13-02-2029 

ATE OF RECEIPT 05-02-2020 SAMPLE REPORT NO:W-2892 

ARTICULARS: ake Water sample collectied at East side SAMPLE NO W-2892 

Range of 

testing/iLimit 
of Detection 

Water Quailty Criteria 
Paranmeters Results Test Method 

IS 3025 (Par ii 2002 pH@25° Cc 6.5-8.5 65-8.3 6-9 638 8.9 2 to 12 nit 
60-8 5 

758 0 t 500 psicm IS 3025 (Part i4) 2013 

: Conductivity@25 C 2250 

0.5 to 20 mgL iS 3025 (Part 38 2003 

Dissolved Oxygen 6.5 

APHA 23 Ediuion 
(Part 4500-0- G 2017 20 2 to 300 mg/L Diochenticai O*ygen 

emand ays o 27 C} 
3 

0C05 to 0283 
mgl 

APHA(23Editwa 
(4501 NHD) 2017 1.2 0.09 

Free Amonii asN 

IS:11624-1986 
26 40 Sodium Absorpiio 

Ratio APHA 23Edition 
Par 4500B B) 2017 2.0 BL 0.1 to 10 mg/L 

Boron as 
Qualitative 

(1.8 to >1600 
MPN/100 ml) 

APHA 23* editica 

(Part 9221A, B, C 
9-68 to 9-75. 2017 5000 92010 A4PN 5 

Tal Cof rorm 

FERENCE Confors to Ciass "" Propagation of Wild Life, Fisheries 

Note. The above restuits perisin oniy io de sample tested. 

2. 1he repurt shall net he reproducel witheut the witfen approval of Hesd of the laboratory 

3. Tests are ot inder tlie scope ofNABI Ar ereditiliH), 

4. Samples vill he siored tor a period of15Unys irn he date of dispatch of rcport. 

5. Vecisioa Ruie: *Statement of conlormity apples Only tu analysis of resuits which meets tihe 

standards stipulated by regulatory autliorty" 

6. 13D; Reiow Detection levei. loron :s B: 0.i 

M 
adha 

Auihorizetd Signatory (Biological) 
(Radha M.N) 

53 istant Scientifie Officer 

Authorized Signatory (Chemical) 
(Farhath Jabeen) G 

Deputy Seientifie Oficer, 

nOf Repari 
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TC-5487 AN 180TEC I0153017 (Nt ACCEINTE AMUAT ANALYSS UEPOR lwgra atgkee - KI9Y}7 

Kudlu Chikkekere Iake, 
Kudlu Village, Sarujapura tlobli, Anckal Tq, Bengaluru Uban District. 

ECFTHE LARE 
afe 17.02-2020 

COLECTED BY RO: Sarjapura DATE OF COMMEiCEMENT Or 1EST 
15 12-20a19 COLLECTION 

04-02-2020 
RECEPT 

05-02-2020 
DAiE OF COMPLET1ON OFTEST;13.12-2020 

ARS Lake Waler sample collected at Soutth side 

SAMPLE REPORT () W-2*9 

SAMPLE NO W-2895 * 

araeitrs Water Quality Cridvria 
Rangs o 

csting/Limit 
of etection 

Results Test Method 

25 C 
6.5.8.5 65-8 5 60-90 9.i 

IS 3025 Part il 200 

Cundactivit 25° c 
769 

koth ed sygen mgl IS 0Z5 (Pan 38) 2003 
6.6 05 to 20 m 

eica ygen APHA 23Edton 

ng'L ed{days 27C Part 4500.)- Ö 

APHA23Eitn 
(4560 NHD17 

005 to 0.283 
gi 0.08 .r E i s N* 

7 

AbSTrpiion S.11624950 

APHA 23ton 
Pan 45i0B B} 2017 BDL 91su 10 mgt 

mg 

Qualitativ 
(<I.8to >i600 
MPN100 l 

APHA 23 exition 

(Par 922! A, 3, C) 
9-68 ta 9-75 017 MP 

fOti 
5000 920x10 50 TLe Ceiiorm 

NTERENCE Conforms to Class "D"- Propagation of Wild Life, Fisheries 

uf.e sbove rsults pertain enly to Uie sanple iested. 

1he report shall not be reproduced wilhout ihe wrilen approvJi of liead of the luboratory 

Tests are not under the seope of NABL Acereditalion 

4.ampies wil be stored for a period of 13 days trom ti:e date of dispatch of' report 

3. ecisio Rule: "Statement of confornity oppies anly to analysis of results which meets the 

Garidands siipulated by regulatory aulliority 

931: elow Detection Levcl. Borua us B: 

M 
Asthorized Signatory (Biologie:al) 

(Rdha M.N) 
sistant, Scientific Officer 

Authorized Signatory (Chemical) 
(Farhath Jabeen) 

Deputy Scientilic Officer e 
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